
 273  Arrest  and

 म  नहीं  बनाने  दगा  ।  माँ  एलान  नहीं
 करूंगा  ।  अगर  अस  बात  हागी  तो  करूंगा  |

 -  -  (व्यवधान )  -

 अध्यक्ष  महोदय:  नहीं  ,  यह  किसी  के  कहने
 सेठंस  नहीं  हो  जाती  ।  मैं  पता  कर  रहा
 हुं  ।

 एक  माननीय  सदस्य:  यह.  अखबार  में

 निकला  ही,  अखबार  ने  छापा  हा।

 अध्यक्ष  महोदय:  गलत  बात  हाँ  |  साँ  गलत
 बात  निकलती  हँ  अखबार  में  ।  मुझस  जिद
 मत  कीरएआप आप  ।

 1237  hrs.

 ARREST  AND  RELEASE  OF  A
 MEMBER

 MR,  SPEAKER:  ।  have  to  inform
 the  House  that  ।  have  received  the
 following  communication  dated  7th
 August,  1980,  from  the  District  Magis-
 trade,  Meerut: -

 “In  connection  with  the  arrest  of
 Hon.  Member  of  the  Lok  Sabha
 Swami  Indervesh  on  5th  August,
 1980  at  1.30  PM  at  Baghpat  and  re-
 gistration  of  case  Crime  No.  214
 ५४.  117]147]148]149]151/152|153/332|
 353/307  IPC  and  section  7  of  the  Cri-
 minal  Law  Amendment  Act  against
 him  at  P.§  Baghpat.  In  addition
 10  this,  another  case  70.  213  uls
 147|148|323  re  was  also  registered
 at  ?.  5  Beghpat  on  5th  August,
 1980,  i,

 wm
 the  hon.  Member  was  pro-

 Mon
 before  the  learned  Judicial

 १४51/९916, ह 5 «-.  Meerut  on  6th  August,

 juan  application  for  remang  into
 cral  custody  was  moved  in  res- Pect  of  case  No.  214. -

 "*Not  recorded.
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 As  the  hon.  Member  had  already
 been  arrested  in  connection  with
 case  No.  214  and  was  in  police  cus-
 tody,  an.  application  for  remang  was
 also  moveg  in  respect  of  case
 No.  213.

 The  learned  Magistrate  then
 released  the  Hon.  Member  on
 furnishing  personal  bonds  and
 sureties.”

 12.38  hrs.

 RE.  MOTION  FOR  ADJOURNMENT,
 CALLING  ATTENTION,

 ETC.—Contd.

 अध्यक्ष  महोदय:  सा मदार  कां  पता  लग
 जायगा  1

 श्री  राम  विलास  पासवान: जा.  आप  ने

 अभी  पढ़ा  ही  उस  के  सम्बन्ध  म  मेरा  प्वाइट

 MR.  SPEAKER:  We  have  already
 moved  on  our  part,  We  are  taking
 steps.  I  can  only  find  out  facts  and
 let  you  know.

 (Interruptions)  **,

 MR.  SPEAKER:  Nothing  will  go
 on  record  withouf  my  permission.


